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& qAT
(7ET 1)

g
TS, 4 T3, 2025
T (Fere) ATHEw 2008 it &=T 20A F T8

FT.37. 3009(37).—F=1T TLHT 7 o Af=aw, 1989 (1989 =T 24), U Yoa (Hemre) rfar=ay
2008 (2008 T 11) (°r&r TH THF TATT IH ATAHIAR Fgl AT 2l) T T 20 ‘T F @ (1) g I&7
AIT<FIT T TIRT FId g4, TS THTLTT BT ST o THTT il Al TS  ford, g qiw, et sferm fawor
TN IUTdG AT T 337 7 2, ARy T F Sror et # shearor-sraearia Jveft ars” f o W@
TRATSHT % HeoaTes, STeew, 99T oY Y= & o sruterd g, UHT {7 oS Fed & oerT T
T F AT G |

I o0 ¥ Raaes #re =ARE, TS99 § TH ATSEEAT & T % e & o 7T % Jiaw, 3%

St 3 &mer 20 = T IT-eM2T (1) o T STLH TS o o7 THT 17 3 TS0 ST ITANT o Faer
T AT FL T |

4432 G1/2025 )
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TeAF UAT AT, T&TH ITAFET AATq SUTATTT ATTFRTLT AT ITAANT TSR FATT
FToT, ST =107, HgRrg & foifed & BT ST $ie S9eh rdme I9afra e ST Jeqs ITisenmr
AATHAT T AT € F A7 el =remeh F A1e9w § gHars #7997 TG FHAT 7 U dredy i
qAATE A TAT VT ST A o TETT A FS 2T, o Terq Tty Araedq q8A, A9’ g, a7 av
SMETTT T STATA T FRIT AT AT FT AT |

3% arfearfeag Y gmer 20 =7 i IT-41er (2) F Afe Ferw wriAeRTr g T T w2 ey sy
BT |

TH ATATAAT F Tl A Arelt i 7 i i i F o177 =AY IUaey g v Raass =afn
FTET HETH AT o ST FIATAT | IART HLreA07 FohaT ST 9t 3 |

AT
HETY T5T & ST TSl § qTaRT FHeAT0T o STt 4 AT T Te0T T STATd STTaTART ey

TT IYfrATiT SeTfaTy Frataa, Fearor & 1efi= frer Yo aRAsAT “seamor — sraaarie =tefy A F
forar a1t 1 ST arett S T §3=T A1 39 ea gierg feewor |

AT | WA FT | AR | T2 FATEOR QARG FATT | 9 7. | IROT | 712F | Hurleq
THCUT | AT TN | AR | a7
FAE 8 () | @)

3.9

1 | 246/2025 | foqia< | Feamor garefia g9T Fidrae, 22 2 0.12.00 0.05.55
FEATIT TTET HiTae,
39T TTET (9T,
A T FHEe,
TS i -
FERIREEIGREIEEN
ARM ATHHT FIX

2 | 246/2025 | fqaiay | Feamor Tarefta g9T FHidra, 23 1 0.45.00 0.07.38
FETIT AT R,
T TTET FfA,
et T o,
Fsaat faem A,
IS ASFHTE FIY

3 | 246/2025 | faqiay | Feamor SRR 32 g | 1.07.00 | 0.06.17

4 | 246/2025 | fOqiEy | T | IRER/ HET Yod Has [AHTT 21 qvFT | 4.01.00 | 0.13.29

5 |246/2025 | faatay | FeTor ST arfem foreg, 20 1 1.57.10 | 0.20.08
P At foreg,
st ot fareg,

ST ST F,
ATISTT TEH FT5,
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HILT =T TSI AT

.5,

LIEED]

7/12 3% SITATT S[ETTH FT A7

TR

7/12 %

ATATR T
& ()

(@)

TH STEFAE STegedT A4,
HIGFAE SHAATST TSI STt 94,
T SEAT ATe,
ALY A @,
HIgHE SATIIeAT ATHT &,
TS S 9,
TETHT AT FT,
TEAT =g FHH T8,
ST T @,
| srgwe =@,
ATferg AT 7o e @,
SEhIHTE HHgd AEHE @I,
HIZHE T @,
EITAGT HLATHh AgHS @,
LRI AZHE @,
e SAgTEAT,

g VT HIGFAT AT T,
HT TEW A,
QI AT HE,
HITAT 97T gHATD,
ooy ofFe gt
FegerTa ol HrerRa R,
o5 HATH Thl HIEFAE 914,
et o7eget gaTd HIgHE arhid,
AEATE AT HIGHHE T3

246/2025

ST At fareg,
HEA TATRIN 192,

W T TATEI,
LRI LA EeS
T TATE foreg,
EATS 922 feg,

TEATS 23 feg,

HEHHE SENT HEHE I fUzg

18

2.32.40

0.08.42

246/2025

TAAT AFAFHT AL,

17 7.

1.85.62

0.04.63
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LRGN

7/12 3 SITET S[ETH T A7

qq .

STaTLoT

HuTRa
&
F)

7/12 %

LA T
& (TRY)

0.65.52
(gFey)

11.40.12
(gFey)

8 |247/2025

FITATE HEFHT I,
o giaer #7edt,
T g wedt,
HET AT TTAFT,
siferaT srfaer e,
AT AT Heal,
ey erfeer wed,
STaIETE 19 74T,
FTSTH TG T4,
FHBTETE, (e Jobhe,
qEAATATS FTIAATT Ta,
TASH s arer T,
[ERIGRIRIC K
ATITUFATE S{rad wrae,
ATERT SfTae HTas,
T Shae wras,
IECIREC RIS
AT wehTer =tey,
orfieT afee Teue,
AT AR @I,
ATAT FTATES I,
FYor #frua e,
FHITATS g HIEHT BT
A TEqaTE @,
e =fRqams =,
rferaT SfEaars @,
KIEE S RIERCICH

FATT I T I,

191

1.85.62 0.13.04
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ATATR T
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AT BT ST,
STETATST ASE AT,

P HTA 2ehdlel dlceh,
RIS 2N 9,
AT Aeqgel AT IS,
A HETed I,
3T 3 9HE 9,
9T HIgHIE 1Ieid 9,
ATLETH 91T ALY,
TSI fHaTEaTar AT

247/2025

AITF ATHST STL=

18

0.04.00

0.00.36

10

247/2025

s fager 3% fag wfeEe,
ST ILH FT51D,

= AT FeTs

20/2

0.21.70

0.03.66

11

247/2025

AT AT a TH=T,
LT TTHIET F3,
IEMEIERIE IR
TG G 9-8,
TETE AT FHE,
BIHTATE THATT 9-7,
ST AT -8,
YELATST THATY T,
TTHETH STACH T,
TERTET TS Y,

ZgATE T T

22/3

0.13.70

0.00.78

12

247/2025

AATETS FTATE =L,
T FATS =7,
ATHTITH FTATES =4,
Feford FrATe =7,
formTaTs R 7w,
e R 7w,
orer T =,
T AT =,
=T AT =,
A= 9= g,
EELIEIRGIEIEIES
TN T S

10/1

0.61.20

0.03.16
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13

247/2025

.0. ,

ALHTETE ATHET FIa,
IEEEIRUCIR G R I

10/2

0.24.80

0.00.02

14

247/2025

qTLETS T35 FHaer

8/4

0.41.20

0.05.71

15

247/2025

STLITATT FEOTTSIT T4,
wT AT TS,
ATTET FATSIT T34,
TR FTSH 113,
FFTa TSt T2,
STERTST TS T3,
ST sTEwe WgHe gad aw

8/6

0.32.40

0.01.90

16

247/2025

AT AEHIT FHAAA,
TS & e,
THRTY 3 TTETD,
TATHT ] TTElD,

HTTOTRT AT STTerE,

AT 3] T,

HEE T TED

8/1

0.14.40

0.00.94

17

247/2025

THIT OIS AT,
FATATS TS 30

0.55.60

0.00.47

4.54.62

@)

0.30.04
@)

18

248/2025

HIgA AT qTEre,
STEOT ST qTeN,
FTHT AT TTE,
TR AT e,
HETHT T 99,
FAT ATAT T

134/1

1.65.00

0.01.72

19

248/2025

TReTIT =ishiel 1A,
fFaramer =weia T,
IEEIEIER:E R
[EEICIERI = AT
IEEIEIEEECRIRETS
GUEEICIERESADIR K E

131/5

0.03.00

0.0017




3(i)]

BIESEEIRISEE S RIEIEU

[T |l—&ve

.5,

LIEED]

7/12 % AT TS HT TH

LETT

7/12 %

A FA
& (3F9)

(@)

T A1 A,
AT TETT ST,
HIAST STeRTT TR,
Wq’—ﬁamﬁ,
gy 9T Sy,
Tfear FTAET F T

0.13.00

0.00.99

20 | 248/2025

2eer F=r% 0
ST % 07

131/6 1

21 | 248/2025

TS % 0T,
ATy ST ATeT,

o
HET Soe] A4

130 1

0.12.10

0.01.15

0.03.85

22 | 248/2025

HEE GTATHS o,
ATl ST HAED (FTAH),
AT AT FAEFS (FTAF),
AT W FETS (F%D),
FTAT HTEAT FHTS (W)’
I FEIAT ST TAHE,
ST MeAT FETS (AHTD),
st Trear oo (F%),
HOAT AT TS (%D,
T aTedt w61 (A950),
AR T

84 | TTEI

14.86.00

0.29.60

0.01.86

23 | 248/2025

AT ATS, 144,
FHATaTS foTe MTaTe,

T HYHT FATTEHT

85/1 1

0.38.20

0.00.89

24 | 248/2025

AL H AT MAFATS
. AT S AT
T WRTTETT qReT TohTeT IR,
. AT S AT
T AATE TToeT =5ed 7,
. ATSAT oo AT T

T ATRNETE T aThe

T

85/2 1

25

248/2025

TR THIE 2,

85/5

HEeT YT T

0.08.60

17.55.50

0.00.10

0.10.73

(geN)

(geN)
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26

249/2025

I AgHE THEI AT,
ST SEHE AEATH HEHT AT,
i e 39,
EEIRERE IV DI
[ERERRIRE T Ea
HTET T WL,
FEHIT & 5,
T T AY,
THIT AT ATE,
TS 9T qTVHT,
TIAAT LTI FgT,
TET 9T T,
AT ST T,
IEEIEIER ETSIEE T
HTATET TS AT,
FEIET qTEAT T4,
AR ATHQA S{Ted,
TS Ao o1,
[ERECRECIL AR KiCE
STRIET gTaedT AT,
ST Tehee @Td,
FIEH THATA AT,
AT g TIFATE,
AT A TAFATE,
HATAT 0797 BT,
Z&T TEAT ATAHY,
UEEE R
QYR GIRILTH T,
AT T ST,
AT AL 4,
THT ThIS e 3,
STTRERT 19T e,
#eqeT TEHTA HEATH T,
SEIY I4I9 g T3 T,
FTaATIr HETed AIeY,
farae geawor AT,
TEAATE AEHIAAT T,
Tforer TrATSi g,
GIEERCIER E LI
gtaT yaraer forg,
TaTfera Hamaeft smreT,
ST TN TS

40/1

3.15.90

0.07.37




[9TT H—ave 3(ii)] ST 3T TSI ; STETETLOT

YEUTES | WA HT | a7 | 72 FATEOR QARG HATT | 97, | qIOW | 7/12F | GUTRq

- PEXUL CIRi)
B Ik 8 (3R | ®FRY)

27 | 249/2025 | @=aT | FEAT [ECCIREILE R 38 1 4.61.21 | 0.03.02
T Tl ST FTSTET &7 Th TeqeT
MY fresaTe TwewT,
SIAd qbad AT,
X AT SEAT,
AT SAETHTS FTb,
o s o,
T HETHT GTF TAH,
Z&T TEAT ATAHT,
SIAT qbad AT,
THET ATHST T84,
At wEATT AT,
T ATTF AT,
THRT ATH< A ST 4,

THET ATHST T84,
HEHHE TAATST TS T A,
e TS T,

THRT ATH< A ST 4,

TG ATTF ALY,

At wEATT AT,
THET ATHST T84,
HIZHE A Toqd HATH ATaY,
HEFg S STege HTH =14y,
Tt STHIT FTe,
AT AT THDHY,

THET ATHSE STe4,
GIBEENREICEIES
ATERT AT Tad,
ATERT FT Tad,
FEHTT AT HATA,
ST ST 9TeT,
AT HTY FRoTerRST ST,
ToweAT feefrasgaTe 3,
I AT FidD,

LT FTATSIT AT,
STEHAT YT HATA,
foreqT srferte 9,
FTATAT 97T AT,
FHATATE AT FATA,
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TEITTH AT AT,
FoUAT I IATD,
ATLAT THT AT,
TST TSR HETE,
AT TSE FATE,
TR T5ig FATE,
FETETH ITF FST,
THIE TF HA,
Trgd ALHT 915,

ST ST 912,
g STHIT HEHT HEHT g,
IERIEEECIE I E I R
I THATT T,

g STHI AEHT HEHT gh 90,
G THIA TEAS HEHT g,
AT fore,

I dTdL AgHS IEHTA %,
=T e e,
T T HIY,

AT STHIT ATHE AGHE g9 @1
HEAHT G TAIH,

G STHIT AEHT HEHT g,
THTT HIGHE TATH T TTHT
HIEHE qATH o,
AT 4T FAFOIT,
Tew A& FeAhuiT,
IHET ALHIT FART,
e o= FeAolT,
HAHTEA TR AT,
HIGHIE @TTeIE Tht A,
[EZIREURIE R
TTSHe T[T,

TTHTAE AT,
FeReTe T TTeTA,
qfva FE7 s,
EIECIECIRIECEIRREECE I
SR AT AT,
THAHL AL AR,




[T 1l—=ve 3(ii)]

BIESEEIRISEE S RIEIEU

11

.5,

LIEED]

7/12 3% SITATT S[ETTH FT A7

LETT

7/12 %

A F
& ()
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CIMERLECRIECH
SATELATA Fa? AT,
THIAE 7Y AT,
famersg gmea 7TeT,
HStraT IAT aH,
et FrfamT MY,
e g7 qTie,
TERTET ST qTEN,
AT STF Fahd,
TATHT THATT FTIE,
g T TEHT HEHT ZE,
AYTST fSrerTit e,
qTerg oftg gearr,
TRIST TR A,
TALT FETIAT HIY,
=T U AT,
Z&T TEAT ATAHY,
TETE BT TEDFT,
staoT o ga,
HATT 3TCT AT,
AT STIH Hefag,
Frefors forawra =,
= Fefer AT,
SATEA FEferd AT,
a9 Fefors aem,
T ST EAT ZET

28

249/2025

STt AETaa ALY,
HGHTE HIeqaaI 9,
TIIAT ATHATE 9 (AT (g 392
g TEET |, TEE W AT
HY. ATTE AU A 77 @riers
Hrf,

THET FETIH AT,
HTwAT AT e,
TFT T ITENd,
Fefors TLETH T,
THIE FTHFOT HE9,

T STATE o1,
ST AT T,

28

9.27.70

0.21.60
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LIEKD
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7/12 3 SITET S[ETH T A7

I A, | EROT | 7/12% | €OTRd

TSl | ATETFA a

8 () | @)

FET gi¥ I,
TRt FTE® s,
39 Torer fodta,
LT AT TEToI,

qTHad dTHT HGTAT,
R ST e,
Tefter T =1e,
AT gRaTs: T,
faefT g sre,
HTEST 0TI ST,
STTEETST A& FaTdT,
ATEHATS A 9,

TEH T.qAT T,

THAZ T F24,
“for sreHe F7a,
HIE(HT Tegelt Afd 39,
I THAAATE T4,
Zgars f3ar =Fw,
AT foraT =,
FoRerTe foram =,
AT o =,
gi=ar f¥ar =,
HIET T AT,
HETHT HEdTT HT,
TEATEATE AEHT AT AT,
TATHL FIATE TS0,
TIET FOUT AT,
TR AZIET TS,
AT AT =97,
TTAS T 9,
et a7 o1,
frerer Taer #fvoT,
HTAS AT aH T,
ST AT T,
IERREERRICAEH
AT GET SATILAF 7T &,

faremer TS e,
LA STFAT @,

AT AR,

FHRLIET AT IodATg TAH,




[$TRT [I—=vE 3(ii)] T T TSI © T 13

YEUTES | WA HT | a7 | 72 FATEOR QARG HATT | 97, | qIOW | 7/12F | GUTRq
am| T | T TSl | AqEREE | 8
T wEE 8 (37 | (@)
IEEIEERIREEIVEIETR
afear e safREr,
ISTHRAT AT QTFAT,
AT SAHTLATT FAT
29 | 249/2025 | @Eaelt | FeaTor YT qEHE 9, 63 1 1.52.00 | 0.22.50
qrgras Rsrar sreft sreaw 9,
M5 TT(ee MER 31,
T THER foaieay,
[EEREGIERREGICES
F<7| 18.56.81 | 0.54.49
(gey) (gey)
T ART| 52.07.05 | 1.60.78
(gey) (gey)

[T, &. G197/KYN-ASN 4th Line/4 Vlgs/June/20A]
AT THTT TS, T TATHHE sterahrt (FHHTm)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 4th July, 2025
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 3009(E).—In exercise of the powers conferred by sub-section (1) of Section 20 (A) of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which has been given in schedule annexed hereto, is required for
purpose of execution, maintenance, management and operation of Special Railway Project, namely Kalyan-Asangaon
4th line in the District of Thane in the State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under Sub-Section (1) of section 20 D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional Officer, Kalyan,
District Thane, Maharashtra in writing and shall set out the grounds thereof, and the Competent Authority shall give
the objector the opportunity of being heard, either in person or by legal practitioner and may, after hearing such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under Sub-Section (2) of Section 20 D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
“Kalyan-Asangaon 4th” line of 4 villages in Kalyan Taluka under Competent Authority for Land Acquisition and Sub
Divisional Officer’s Office, Kalyan District Thane in the State of Maharashtra.

Sr. | LAC No. | Name Taluka | As per 7/12 Land Holder’s | Survey | Land Total Acquisition

No. of the Name No. Holding | area as | area (Ha)
Village Method | per 7/12
(Ha)
1 246/2025 | Pitambare | Kalyan | Sadashiv Dharma Kashiwale, | 22 2 0.12.00 | 0.05.55
Chandrabhaga Ragho
Kashiwale,
Ashok Ragho Kashiwale,
Sunil Ragho Kashiwale,
Mandabai Pandurang
Mhasonde,

Ujwala Vilas Nichite,
Shubhangi Nandkumar Kor

2 246/2025 | Pitambare | Kalyan | Sadashiv Dharma Kashiwale, | 23 1 0.45.00 |0.07.38
Chandrabhaga Ragho
Kashiwale,
Ashok Ragho Kashiwale,
Sunil Ragho Kashiwale,
Mandabai Pandurang
Mhasonde,

Ujwala Vilas Nichite,
Shubhangi Nandkumar Kor

3 246/2025 | Pitambare | Kalyan | Gurcharan 32 Govt. 1.07.00 | 0.06.17

4 246/2025 | Pitambare | Kalyan | Gurcharan/ Central Railway | 21 Govt. 4.01.00 |0.13.29
Mumbai Division

5 246/2025 | Pitambare | Kalyan | Jiya Asim Thittu, 20 1 1.57.10 | 0.20.08

Ammara Asim Thittu,
Azim Asim Thittu,
Abdulkarim Ghulam Ambiya

Kungle,
Zaid Zakaria Kungle,
Tajish Naeem Kungle,

Rehmatullah Ahmed Ali Khan,
Abdul Mannan Muslim Shaha,
Syyed Ubaid Rahiman,

Tufail Ahmed Abdullah
Chaudhary,

Mohammad Imtiaz Rojan Ali
Sheikh,

Tufail  Ahmed  Chaudhary,
Atiqur Rehman Khan,

Amitkumar Ramchandra
Kandu,

Mohammad Inayatullah Inamul
Haq,

Parvez Ayyub Sheikh,

Mustafa ~ Mukhtar  Kungle,
Naima Abdul Karim Kungle,
Alia Parveen Khan,

Nisar Ahmed Khan,

Talimunisa Magbul ~ Ahmed
Khan,
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Sr. | LAC No. | Name Taluka | As per 7/12 Land Holder’s | Survey | Land Total Acquisition
No. of the Name No. Holding | area as | area (Ha)
Village Method | per 7/12
(Ha)

Zulfikar Magbool Ahmed Khan,

Mohammad Imran Khan,

Swaleha Mushtaq Ahmed Khan,

Sarafraz Ahmed Khan,

Syyed Ubaidurehman,

Abdul Gani Mohammad Adalat

Khan,

Mo Naeem Meghe,

Shamsher Ali Meghe,

Moreshwar Shankar Hukmali,

Vishnu  Shankar  Hukmali,

Abdulrab  Shafi Mohammad

Siddiqui,

Abdul Salam Shafi Mohammad

Sheikh,

Siddiqui Abdul Hannan

Mohmand Taufeel,

Aftab Alam Mohammad Rauf
6 246/2025 | Pitambare | Kalyan | Azim Asim Thittu, 18 1 2.32.40 | 0.08.42

Ammara Asim Thittu,

Zia Asim Thittu,

Naima Abdul Karim Kungle,

Faeen Ibrahim Thittu,

Muhammad Isuf  lbrahim,

Munira lbrahim Thittu,

Shabnoor Ibrahim  Thittu,

Shahnaz Saeed Thittu,

Shahnaz Saeed Thittu,

Muhammad Usman Muhammad

Yusuf Thittu
7 246/2025 | Pitambare | Kalyan | Salma Abubakar Jaware, 17pPt. |1 1.85.62 | 0.04.63

Tanjila ~ Abubakar  Jaware,

Tanjeeb  Abubakar  Jaware,

Taslima Ejaz Gujar,

Taskin Shami Pavle,

Mukhtyar Mamudamia Jaware,

Riyaz Imamuddin Jaware,

Ayaz  Imamuddin  Jaware,

Central Railway Ghatkopar

11.40.12 | 0.65.52
Total (Ha) (Ha)

8 247/2025 | Vaveghar | Kalyan | Nandabai Madhukar Parade, | 19/1 1 1.85.62 | 0.13.04

Vidya Sunil Madhavi,

Mayur Sunil Madhavi,

Manda Narayan Gaikar,

Ankita Anil Madhavi,

Chhaya Anil Madhavi,

Priti Anil Madhavi,

Janakibai Ramu Pawar, Balaram
Ramu Pawar, Kamalabai Kisan
Belkade, Shewantabai
Kashinath Davane,

Santosh Ananta Pawar,
Ramjanam Mithaiwala Gupta,
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Sr. | LAC No. | Name Taluka | As per 7/12 Land Holder’s | Survey | Land Total Acquisition
No. of the Name No. Holding | area as | area (Ha)
Village Method | per 7/12
(Ha)

Abdul Karim Ghulam Ambia

Kungle,

Vilas Shantaram Bhoir,

Manikbai  Jeevan  Fawade,

Bhaskar Jeevan Fawade,

Appa Jeevan Fawade,

Vidya Parshuram Chaudhary,

Anita  Prakash  Chaudhary,

Sharmila  Sachin  Ghorpade,

Alim Ibrahim Khot,

Nana Kathod Patil,

Naresh Shripat Kot,

Imtiaz Ahmed Mohammad

Hanif Ansari,

Francis Kistu Fernandes,

Anjum Istiaq Khan,

Simran Istiag Khan,

Alia Istiag Khan,

Labib Istiag Khan,

Abrar Ansar Gore,

Atif Hanif Dongre,

Shahabaz Najmuddin Kuwari,

Lugman Igbal Botke,

Shakeel Qayyum Sheikh,

Anwar Abdul Sattar Syed,

Devram Mahadev Patil,

Saud A Samad Khot,

Shah Mohammad Rojan Shaikh,

Bhanudas Keshav Bhoir,

Ramjanm Mithaiwala Gupta
9 247/2025 | Vaveghar | Kalyan | Ashok Namdev Jadhav 18 1 0.04.00 | 0.00.36
10 | 247/2025 | Vaveghar | Kalyan | Shankar Vitthal Urf Vithu | 20/2 1 0.21.70 | 0.03.66

Kashiwale,

Dnyaneshwar Dundaram

Kathole,

Minal Dnyaneshwar Kathole
11 | 247/2025 | Vaveghar | Kalyan | Mahimashankar Balgovind | 22/3 1 0.13.70 | 0.00.78

Mishra,

Suresh Damodar Kanthe,

Hirabai Ramnath B-he,

Gorakh Sakharam B-he,

Gangubai Namdev  Ghogde,

Hausabai Ramnath B-he,

Asha Ramnath B-he,

Pandharinath Raghunath Patole,

Ramdas Jairam Pagare,

Pandurang  Vithoba Botnar,

Prakash Bhau Bhere,

Indubai Ratan Pagar
12 | 247/2025 | Vaveghar | Kalyan | Shevantibai Kathod Gharat, | 10/1 1 0.61.20 | 0.03.16

Balu Kathod Gharat,
Atmaram Kathod Gharat,
Kundalik Kathod Gharat,
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Sr. | LAC No. | Name Taluka | As per 7/12 Land Holder’s | Survey | Land Total Acquisition
No. of the Name No. Holding | area as | area (Ha)
Village Method | per 7/12
(Ha)
Bhimabai  Sitaram  Gharat,
Kailas Sitaram Gharat,
Ganesh Sitaram Gharat, Shobha
Sitaram Gharat, Archana
Sitaram Gharat,
Nira Gauru Harne,
Baby Anita Shelar,
Roshan Vasant Rothe
13 | 247/2025 | Vaveghar | Kalyan | Pandurang  Bhaga  Bharat, | 10/2 1 0.24.80 | 0.00.02
Laxmibai Namdev Kashiwale,
Nirmala Shantaram Patil
14 | 247/2025 | Vaveghar | Kalyan | Tarabai Mangal Kashiwale 8/4 1 0.41.20 | 0.05.71
15 | 247/2025 | Vaveghar | Kalyan | Ashalata ~ Krishnaji ~ Prabhu, | 8/6 1 0.32.40 | 0.01.90
Manjula Budhaji Raut,
Dnyaneshwar Budhaji  Raut,
Tukaram Budhaji Raut,
Bhimrao Budhaji Raut,
Prakash Budhaji Raut,
Ramabai Chandrakant Dhirde,
Jamil  Ahmad  Mohammad
Hasan Sheikh
16 | 247/2025 | Vaveghar | Kalyan | Nanda Laxman Kashiwale, | 8/1 1 0.14.40 | 0.00.94
Pandit Dattu Patole,
Prakash Dattu Patole, Prabhakar
Dattu Patole, Manika Manik
Jadhav, Rangnath Dattu Patole,
Sadguru Dattu Patole
17 | 247/2025 | Vaveghar | Kalyan | Ramesh Ganpat Shelar, Banabai | 7 1 0.55.60 | 0.00.47
Pandurang Desale
4.54.62 | 0.30.04
Total (Ha) (Ha)
18 | 248/2025 | Guravli Kalyan | Mohan Narayan Patil, 134/1 |1 1.65.00 | 0.01.72
Arun Jagannath Patil,
Vasudev Balaram Patil,
Tukaram Bhagoji Patil,
Sudhakar Shankar Deshmukh,
Vatsala Nana Patangrao
19 | 248/2025 | Guravli Kalyan | Kishore Chandrakant Gupte, | 131/5 |1 0.03.00 | 0.0017

Vishwas Chandrakant Gupte,
Kantabai Hari Bhoir,

Jijabai Mukund Shelar,
Bhimabai Bhaskar Patil,

Lilabai Arjun Gaikar,

Savitribai Pandharinath Dalvi,
Suman Balu Geete,

Asha Pandit Jadhav,

Manisha Prakash Partole, Rahul
Pandit Jadhav,

Satish Pandit Jadhav,

Savita Kashinath Karale
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Sr. | LAC No. | Name Taluka | As per 7/12 Land Holder’s | Survey | Land Total Acquisition
No. of the Name No. Holding | area as | area (Ha)
Village Method | per 7/12
(Ha)
20 | 248/2025 | Guravli Kalyan | Dinesh Kachru Kene, 131/6 |1 0.13.00 | 0.00.99
Sanjay Kachru Kene
21 | 248/2025 | Guravli Kalyan | Sanjay Kachru Kene, 130 1 0.12.10 |0.01.15
Dinanath  Baburam  Yadav,
Ramswarath Dillu Yadav
22 | 248/2025 | Guravli Kalyan | Forest Department, 84 Govt. 14.86.00 | 0.03.85
Maruti Shankar Sonkule
(Katkari),
Gulab Maruti Sonkule
(Katkari),
Gulab Maruti Fasale (Sonkule),
Kalpana Maruti Fasale
(Sonkule),
Urf Kalpana Ankush Bhelkade,
Ajay Gotaya Fasale (Sonkule),
Vijay Gotaya Fasale (Sonkule),
Sapna Gotaya Fasale (Sonkule),
Pintaya Maruti Fasale
(Sonkule),
Akari Padit
23 | 248/2025 | Guravli Kalyan | Ananta Bhau Jadhav, 85/1 1 0.29.60 | 0.01.86
Kantabai Deepak Gaikwad,
Surekha Madhukar Shirodkar
24 | 248/2025 | Guravli Kalyan | Ashok  Sitaram Gaikwad, | 85/2 1 0.38.20 | 0.00.89
Partner Mahesh Prakash Thorat
from M/s Mauli Developers &
Infra,
Partner Rajesh Chandradev Rai
from M/s Mauli Developers &
Infra,
Partner Pramila Sudhakar Pawar
from M/s Mauli Developers &
Infra
25 | 248/2025 | Guravli Kalyan | Lukman Rafiuddin ~ Kungle, | 85/5 1 0.08.60 | 0.00.10
Mahesh Prakash Thorat
Total | 17.55.50 | 0.10.73
(Ha) (Ha)
26 | 249/2025 | Khadavli | Kalyan | Mobin Ahmad Bakardin Ansari, | 40/1 1 3.15.90 | 0.07.37

Jalil Ahmad Mustaf Ahmed
Birdi,

Sajid Nisar Kugle,

Sadashiv Chitaman Agalave,
Deepak  Gangaram  Bhoir,
Mohan Gangaram Bhoir,
Laxman Dunda Gharat,
Sadashiv Ramu More,

Ramesh ~ Namdev  Jadhav,
Sanjay Shakar Parekar,
Sangeeta Shantaram Chavan,
Pradeep Shankar Parekar, Geeta
Ananta  Nannaware, Jijabai
Shankar Parekar, Muralidhar
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Sr. | LAC No. | Name Taluka | As per 7/12 Land Holder’s | Survey | Land Total Acquisition
No. of the Name No. Holding | area as | area (Ha)
Village Method | per 7/12
(Ha)
Kathod Chaudhary,
Chandrashekhar Maruti Jadhav,
Ashok Namdev Jadhav,
Feroze Magbuk Pathan,
Sirauddin Inamuddin  Shaikh,
Jaggannath Hawlya Warlikar,
Zaki Magbul Khot,
Wasim Igbal Varniwala,
A. Rashid A. Latif Hingwala,
Anil Chandrakat Gaikwad,
Anita Anil Gaikwad,
Manali Ganesh Dalvi,
Dunda Gadlya Bhalekar,
Rajendra Appa Parab,
Rupesh  Parashuram  Dalal,
Subhash ~ Motiram  Thakre,
Abusad  Mainuddin  Sheikh,
Noman  Rafiuddin  Kungle,
Shamika  Ganesh  Gulgule,
Abdul Rehman Mushtaq
Kungle,
Zaheer Udin Abdul Rauf Khan,
Avinash Mahadev Bhoir,
Abhin Pandurang Gaikar,
Birbal Dharbaran  Kanojia,
Rehmatullah Ahmadali Khan,
Sushil Samajit Dubey,
Saleh Rashid Multani,
Pradeep  Prataprao  Shinde,
Sadashiv Chintamani Agalave,
Pooja Rajendra Rande
27 | 249/2025 | Khadavli | Kalyan | Vishwanath Vaman Ghaisas, | 38 1 4.61.21 | 0.03.02

President Gauri  Shivprasad
Parulekar from Sukhda Co. Op.
Housing So.,

Jaywant Balwant Mahajan,
Mayur Pyarelal Jaiswal,

Nagesh Abasaheb Kale,

Vinod Balgovind Sharma,

Khan Mustafa Khan Salim,
Dunda Gadlya Bhalekar,
Jaywant Balwant Mahajan,
Ramesh Namdev Jadhav,

Sunil Kashinath Bhoir,

Balu Barku Bhoir,

Ramesh Namdev  Jadhav,
Ramesh Namdev  Jadhav,
Mohammad Imtiaz Rojan Ali
Sheikh,

Sunil Kashinath Bhoir,

Ramesh Namdev Jadhav,

Balu Barku Bhoir,

Sunil Kashinath Bhoir,

Ramesh Namdev Jadhav,
Mohammad  Aslam  Abdul
Salam Chavre
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Mohammad Arif Abdul Salam
Chavre,

Safia Jamir Kungle,

Sumati Anant Parulekar,
Ramesh Namdev Jadhav,

Sunil Kashinath Bhoir,

Madhuri Anant Gavte,

Madhuri Anant Gavte,

Chandrakant Narayan
Sonawane,

Jatin Jayantilal Shaha,
Dilipkumar Karunashakarji
Ojha,

Sumandevi Dilipkumar Ojha,
Venkatesh Babu Kamble,
Ashok Babaji Chavan,

Manda Chandrakant Chavan,
Asmita Prakash  Sonawane,
Shilpa Abhishek Pandit,

Pratik Chandrakant Chavan,
Ajay Chandrakant Chavan,
Dattatray Shankar Sonawane,
Kamalabai Narayan Sonawane,

Chandrakant Narayan
Sonawane,
Purushottam Narayan
Sonawane,

Kalpana Ashok Ubale,

Bharti Ramesh Salvi,

Rajni  Rajendra  Sonawane,
Pranjali Rajendra Sonawane,
Shruti  Rajendra  Sonawane,
Aniket Rajendra Sonawane,
Devidas Barku Kathole,

Pramod Surendra Karmase,
Mohan Laxman Sathe,

Jatin Jayantilal Shaha,

Chandrakant Narayan
Sonawane,
Sheikh Jamil Ahmad

Mohammad Hasan,

Niamatali Jumman Ali Shaha,
Vaibhav Raghunath Sonawane,
Ansari Mohmand Naeem
Mohmand Nazir,

Sheikh Jamil Ahmad Mohmad
Hasan Sheikh,

Sheikh Jamil Ahmad Mohmad
Hasan,

Dattatray Shinde,

Syyed Babar Ahmad Usman
Sheikh,

Dilip Ramesh Partole,

Sadashiv Ramu More,

Sheikh Jamil Ahmad Mohmad
Hasan Khan Mustafa Khan
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Salim,

Sheikh Jamil Ahmad Mohmad
Hasan,

Imran Mohmand Salim Beg
Irfan Mohmand Salim Beg,
Shakuntala P. Kulkarni,
Ravindra Laxman Kulkarni,
Umesh Laxman Kulkarni,
Smita Arun Kulkarni,
Manmohan Sadashiv Samant,
Mohammad  Khalid  Tufail
Sheikh,

Kishorsingh Rajput,

Rajiv Gupta,

Ramanand Laxmansingh,
Kishorsingh Rajput,

Munib Kukur Vishwakarma,
Lalitadevi Parasnath
Vlshwakarma,

Pramod Harinath Vishwakarma,
Ramasare Toltu Rajkar,

Shriram Ganpat Yadav,
Jawaharlal Kuber Yadav,
Rampalat Nathu Yadav,
Dineshchandra Dharamdev
Yadav,

Sanjivni Padmnath Gautam,
Sunil Kashinath Gore,

Mangal Dharma Patil,

Prakash Gajanan Patil,
Bhagyashree Thaku Kokal,
Nalini Raghunath Bapat,

Sheikh Jamil Ahmad
Mohammad Hasan,

Meraj Jilani Kungale,

Saleh Rashid Multani,

Yogesh Sadashiv More,

Dayesh Sadashiv More,

Seema Tushar Varghade,

Dunda Gadlya Bhalekar,

Prasad Hari Parulekar,

Pravina Paritosh Sabnis,

Arvind Bhaskar
Sahastrabuddhe,

Subhash Appa Shelar,

Archana Jayram Ghodvinde,
Kundalik Shivram Lone,

Chetan Kundalik Shelar,
Janardan Kundalik Shelar,
Sudarshan Kundalik Shelar,
Sheikh Jamil Mohmmad Hasan

28

249/2025

Khadavli

Kalyan

Avinash Mahadev Bhoir,

Abhin Pandurang Gaikar,

Abdul Karim Gulam Ambia
Kungle,

Abusad  Moinuddin  Sheikh,

28

9.27.70

0.21.60
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Suryya Abusad Sheikh Rabia
Abu Ubaid Sheikh Nasreen Md.
Yusuf Momin Aisa

Md. Asif Momin Gulshan

Md. Khalid Momin,

Ramesh Sakharam Lone, Maruti
Dharma Patil,

Shakar Dharma Patil,

Kundlik ~ Parshuram  Lone,
Pramod Balkrishna Mahajan,
Naveen  Janardhan  Gujre,
Dnyaneshwar Dharma Gaikar,
Vasant Hari Patil,

Firoz Qasim Poji,

Uttam  Ganesh  Pitambare,
Shailesh Anant Mahajan,
Namdev Vaman Mahaluge,
Girish Gangaram Bhoir,

Satish  Sakharam Chaudhary,
Sangeeta Haribhau  Gaikar,
Dilip Khandu Jadhav,

Maruti Ganpat Jadhav, Shahbaz
Najmuddin Kuwari, Aftab Alam
Sheikh,

Naeem A. Satar Mansuri,
Bakriidi Babu Ullah Mansuri,
Ramchandra  Patil  Badde,
Rashid Ahmed Kungle,

Mohsin Abdullah Latif Kungle,
Pandurang Vitthal Chorge,
Suresh Ramavatar Pardeshi,
Indubai Bhiwa Chorghe,
Dnyaneshwar Bhiwa Chorghe,
Kishore Bhiwa Chorghe,
Ananta Bhiwa Chorghe,

Sunita Bhiwa Chorghe, Sandeep
Nathuram Lone, Mustafa
Mukhtar Kungle, Rehmatullah
Ahmed Ali Khan, Prabhakar
Kathod Padwal, Yashwant
Krishna Barade, Laxmikant
Chandrashekhar
Sahastrabuddhe,

Narayan Govid Gharat,

Parvez Ayyub Sheikh,

Milind Natha Thakre,

Nilesh Ramesh Lone,

Mavez Sadiq Kungle,

Amir Sadig Kungle,

Vinay Baban Patil,

Dalusingh Mohansingh Pawar,
Ali Hussain Ashig Ali Khan,
Vishal Gopal Bhoir,

Sartullah Jumman Khan,

Aashia Rahmatullah,

Lilavati Dhaniram Agnihotri,
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No. of the Name No. Holding | area as | area (Ha)
Village Method | per 7/12
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Anita  Dhaniram  Agnihotri
Surajkali Putilal Shukla,
Anand Okarnath Shukla
29 | 249/2025 | Khadavli | Kalyan | Imran Ahmad Sheikh, | 63 1 1.52.00 | 0.22.50
Mohammad Rizwan Ali Akhtar
Sheikh,
Abdul Zahid Nisar Kungle,
Parashuram Ramchandra
Pitambare,
Vijay Dattatray Pitambare
18.56.81 | 0.54.49
Total (Ha) (Ha)
Grand Total | 52.07.05 | 1.60.78
(Ha) (Ha)
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